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Cochin Duok Workers

583. Shrl C. Janardbhaman:
Shri Vasudevan Nair:
Shri P. C. Adichan:

Wil the Minister of Labour and
Rebabilitation be M to state:

(a) whether the Cochin Dock
Workers have put forward certain
demands before the authorities;

(b) if so whether any of these
demandg has been met; and

(c) 1f not the reasons .therefor?

The Minister of Labour and Rehabi-
litation (Shri Hathi): (a) The Cotton
Dock Labour Union, which is an un-
recognised union, have ralised certain
demands.

(b) and (¢). The matter is under
congideration.

Shop Timings in Delhi

594, Shri Madhu Limaye: Will the
Minister of Labour and Rehabilitation
be pleased to state:

(a) whether it 13 & fact that a
representation was made by the re-
presentatives of Traders/Employers
in Delh: to revise the timings of the
opening and closing of shops/com-
mercial establishments which were in
force since the 25th October, 1961;

(b) whether the employees’ asso~
ciations were strongly opposed to the
changes suggested by the employers;

(c) if so, the reason for changing
the timings; and

(d) whether this change was intro-
duced by the Delhi Administration om
their own or in consultation with the
Labour Advisory Beard?





